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The name of the unit is MIs. Wimpy 
Foods (India) Private Limited. In the 
application for D.O.T.D. registration. it has 
been stated that no foreign collaboration is 
envisaged. 

CGHS Dispensary Building in Hari 
Nagar 

4523. SHRI ERA ANBARASU; Will 
the Minister oi HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether it is a fact that the newly 
constructed CGHS Dispensary building in 
the proximity of Hari Nagar is not being 
used for the intended purpose; and 

(b) if so, the reasons thereof 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF H EA LTH AND FAMILY 
WELFARE (KUMARJ KUMUDBEN M. 
JOSHI) : (a) and (0). O ne Ayurvedic and 
one Homo"opathic U nit i functioning in 
the newly constructed CGBS dispensary 
building at Harinagar. A part of the 
premises is also being used as CGHS Store 
Depot temporarily. 
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Allocation of Development Fund to 
Mithila and other Universities 

4525. SHRI BHOGENDRA JHA: Will 
the Minister of EDUCATION AND .CUL-
TURE be pleased to state: 

(a) the total amount given as develop-
ment fund to the Mithila and other Universi-
ties during the last five years; and 

(b) the causes of Mithila University and 
K .S. Sanskrit University getting the step-
motherly treatment 1 

THE MINISTER OF STATE OF THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL) : (a) During 
the Sixth Plan (1980·85), for providing 
general development assistance, universities 
were classified into 3 categories each with 
an allocation of Rs. 1 crore, Rs. 75 lakhs 
and Rs. 50 lakhs respectively. The names 
of universities in these 3 categories are given 
in the attached statement. The L.N. Mithila 
and K S.D. Sanskrit universities are in the 
categories of univers~ t,es with alloca-
tions of Rs. 75 and Rs. 50 lakhs respec-
tively. 

(b) The allocation to each university is 
determined on the basis of its state of 
development, tbe type and nature of pro-
grammes offered by it, the student enrol-
ment and faculty strength, the progress of 
development schemes already implemented, 
and other relevant factors. The question 
of discrimination against an}, individual 
university in this matter does not 
arise. 




